BT ol fafe $ifiehRul/National Company Law Tribunal
HeP WsUId/Cuttack Bench

Dated 24.06.2024

NOTIFICATION

It is for information of all parties Litigants, advocates/Counsels and related
parties/ stakeholders that vide order dated 19.06.2024, NCLT Cuttack Bench

has been reconstituted with effect from 04.07.2024 for exercise and discharge of

its functions. The reconstituted Bench will function now in the first half of

Thursday and Friday starting 04.07.2024 in lieu of Monday to Wednesday

earlier.

In view of this reconstitution and change in sitting days of the Cuttack Bench,

all matters so far listed from Monday to Wednesday after 04.07.2024 on various

date(s) as mentioned in column (2) of the table below are renotified to be taken

up for hearing on Thursday and Friday of the same week on date(s) as mentioned

in column (3) in the table as under:

Sl no. | Matters previously listed on Postponed and now would be
taken up for hearing on V
(1) (2) (3)
Date(s) Day(s) Date Day
08.07.2024 Monday 11.07.2024 Thursday
2. 09.07.2024 Tuesday 12.07.2024 Friday
10.07.2024 Wednesday
15.07.2024 Monday 18.07.2024 Thursday
4. 16.07.2024 Tuesday 19.07.2024 Friday
Wednesday




5. 22.07.2024 Monday 25.07.2024 Thursday
23.07.2024 Tuesday 26.07.2024 Friday
24.07.2024 Wednesday

7. 29.07.2024 Monday 01.08.2024 Thursday
30.07.2024 Tuesday 02.08.2024 Friday
31.07.2024 Wednesday

9. 05.08.2024 Monday 08.08.2024 Thursday

10. 06.08.2024 Tuesday 09.08.2024 Friday
07.08.2024 Wednesday

11. 19.08.2024 Monday 22.08.2024 Thursday

11. 20.08.2024 Tuesday 23.03.2024 Friday
21.08.2024 Wednesday

All the Litigants, counsels, and related parties/stakeholders are requested to
take note this notification, so as to avoid any error/confusion in respect of the

matters thereof.

This issues with the approval of Hon'ble Member (T) & HOD, Cuttack Bench,

(Lingraj G a)
Dy Registrar
NCLT Cuttack Bench

Copy to

(1) Joint Registrar, NCLT, Principal Bench, New Delhi
(2) NCLT Bar Association, Cuttack
(3) NCLT Website/ Notice Board



